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ORDF]R SIIEE'| OF THE HEARING OF MUMBAI BENCH OF THE NATIONAL
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NAN{E OF THE PAI(TIES: JCC India Pvt. Ltd.
v/s'

DBM Geotechnics & Constructions Pvt. Ltd.

INSOLVENCY & I]ANKRUPTCY CODL 2016,

OI(DEI(

On the rvithdrawal memo filecl by the Petitioner's Counsel, this Company

Petition is hereby dismissed as withdrawn with liberty to proceed in accordance

with law.
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